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ALPHABETICAL LIST OF MEMBERS OF TWELFTH LOK SABHA 

A 

Abdullah, Shri Omar (Srinagar) 

Acharia, Shri Basu Deb (Bankura) 

Acharya, Shri Prasanna (Sambalpur) 

Adityanath, Shri (Gorakhpur) 

Advani, Shri L.K. (Gandhi Nagar) 

Agarwal, Shrl Dhirendra (Chatra) 

Agnihotri, Shri RaJendra (Jhaosi) 

Ahamed, Shrl E. (Manjeri) 

Ahamed, Shri Moinul Hassan (Murshidabad) 

Ahire, Shri D.S. (Dhule) 

Ahmad, Dr. Shakeel (Madhubanl) 

Ahmad, Shri Akbar (Azamgarh) 

Ajaya Kumar, Shri S. (Ottapalam) 

Ajmeera, Shri Chandu Lal (Warangal) 

Ajna, Shri Udai Lal (Chittorgarh) 

Aliwal, Shri Amrik Singh (Ludhiana) 

Ambareesh, Shri (Mandya) 

Ambedkar, Shri Prakash Yashwant (Akola) 

An~nth Kumar, Shri (Bangalore South) 

Annayyagari, Shrl Sai Prathap (RaJampet~ 

Anwar, Shrl Tariq (KaUhar) 

Apang, Shri Omak (Arunachal West) 

Argal, Shri Ashok (Murena) 

Arumugham, Shri S. (Pondicherry) 

Athawale, Shri Ramdas (Mumbai North-Central) 

Awade, Shri Kallappa (Ichalkaranji) 

Ayanur, Shri Manjunath (Shimoga) 

8 

Baalu, Shri T.R. (Madras South) 

'Bachda', Shri Bachi Singh Rawat (Almora) 

Badal. ShriSukhbir Singh (Farldkot) 

Baghel; Prof. S.P. Singh (Jale.ar) 

Bainda, Shri Ramchandra (Faridabad) 

Bairwa, Shri Dowarka Parshad (Tonk) 

Bais. Shri Rsmesh (Raipur) 

Baitha. Shri Mahendra (Bagsha) 

Bala, Dr. Asim (Nabadwip) 

Balayogi. Shri G.M.C. (Amalapuram) 

Banatwalla, Shri G.M. (Ponnani) 

Bandyopadhyay. Shri Sudip (Calcutta North· 
West) 

Banerjee, Kumarl Mamata (Calcutt_South) 

Baplraju. Shri K. (Nar.apur) 

Barman, Shri Ranen (Balurghat) 

Barnala, Sardar Surjit Singh (Sangrur) 

Ba~q. Dr. Shafiqur Rahman (Moradabad) 

Barwala. Shrl Surender Singh (Hlssar) 

Baau. Shri Anil (Arambagh) 

Bauri. Shrlmati Sandhya (Vishnupur) 

Baxla, Shri Joachim (Alipurduar.) 

Behera. Shrl Padma Nava (Phulbani) 

Bhagat. Shri Indra Nath (Lohardaga) 

Bhajan Lal, Shri (Karnal) 

Bhakta, Shri Manoranjan (Andaman and Nicobar 
Islands) 

Bhardwaj. Shrl Paras Ram (Sarangarh) 

Bhargava, Shri Girdhari Lal (Jaipur) 

Bhargava. Shri Ram Shankar (Mlsrikh) 

Bhonsle. Shri Abhaysinh S. (Salara) 

Bhonsle, Shrimati Rani Chilralekha (Ramtek) 

Bhuria, Shri Kantilal (Jhabua) 

'Bijoy', Shri Bijoy Kumar (Munger) 

Bisen. Shri Gauri Shanker Chaturbhuj (Balaghat) 

Blawal. Shri Ranjib (Jagatslnghpur) 

Bose, Shrimali Krishna (Jadavpur) 

Budania, Shri Narendra (Churu) 

Bwiswmuthiary. Shri Sanauma Khunggur 
(Kokrajhar) 

c 
Chacko. Shri P.C. (Idukki) 

Chakraborty, Shri Ajay (Basirhat) 



Chandel, Shri Suresh (Hamirpur) (H.P.) 

Chandra Shekhar, Shri (Bal\la) (U.P.) 

Chandumajra, Prof. Prem Singh (Patiala) 

Chaplol, Shri Shanll Lal (Udaipur) 

Chatterjee, Shri Somnath (Bolpur) 

Chaubey, Shri Lal Muni (Buxar) 

Chaudhari, Shri Manibhai Ramjibhal (Bulsar) 

Chaudhari, Shrimali Nisha A. (Sabarkantha) 

Chaudhary, Shri Harlbhal (Banaskantha) 

Chaudhary, Shrl Ram Raghunath (Nagaur) 

Chaudhary, Shri Ram Tahal (Ranchi) 

Chaudhry, Sqn. Ldr. Kamal (Hoshiarpur) 

Chauhan, Shri Chetan (Amroha) 

Chauhan, Shrl Jayslnhjl (Kapadvanj) 

Chauhan, Shri Nand Kumar Singh (Khandwa) 

Chauhan, Shri Sri ram (Basti) 

Chavan, Shrl Prlthviraj D. (Karad) 

Chavda, Shri Ishwarbhai Khodabhai (Anand) 

Chellamella, Dr. Suguna Kumarl (Peddapalli) 

Chengara Surendran, Shri (Adoor) 

Chidambaram, Shri P. (Sivaganga) 

Chikhalia, Shrimati Bhavna Oevrajbhai 
(Junagadh) 

Chinnasamy, Shri V.K, (Gobichettipalayam) 

Chinla Mohan, Dr. (Tirupali) 

Choudhary, Col. Sona Ram (Barmer) 

Choudhary, Shri Krishna Kumar (Gaya) 

Choudhary, Shri Shakuni (Khagaria) 

Choudhary, Shrimati Reena (Mohanlalganj) 

Choudhry, Shri Pankaj (Maharajganj) 

Choudhury, Shri Samar (Tripura Wesl) 

Chouhan, Shri Shivraj Singh (Vldisha) 

Chowdhury, Shri A.B.A. Ghani Khan (Maida) 

Chowdhury, Shri Bikash (Asansol) 

D 

D'Souza, Dr. Beatrix (Nominaled) 

Oahal, Shri Bhlm (Sikkim) 

(IV) 

Dalil Ezhilmalai, Shri (~Idambaram) 

Damor, Shri Somjibhai (Dohad) 

Das, Shri Nepal Chandra (Karimganj) 

Dalt, Vaidya Vishnu (Jammu) 

Dattatreya, Shri Bandaru (Secund.rabad) 

Dave, Shrimati Bhavna Kardam (Surendranagar) 

Delkar, Shri Mohan S, (Dadra and Nagar Havell) 

Dennis, Shri N. (Nag.rcoll) 

Deo, Shri Bikram Keshari (Kalahandi) 

Deora, Shri Murli (Mumbai South) 

Devegowda, Shri H.D. (Hassan) 

Devi, Shrimali Kailasho (Kurukshetra) 

Devi, Shrimati Malti (Nawada) 

Devi, Shrimati Omvati (Bljnor) 

Devi, Shrimati Rama (Motlhari) 

Dhaliwal, Shrimati Satwinder Kaur (Ropar) 

Dhamolharan, Shri M.C. (Cuddalore) 

Oiler, Shri Kishan Lal (Hathras) 

Dome, Dr. Ram Chandra (Sirbhum) 

Orona, Shri Jagat Vir Singh (Kanpur) 

Durai, Shrl M. (Vandavasi) 

Dwivedi, Shri Ramesh Chandra (Banda) 

E 

Eden, Shri George (Ernakulam) 

F 

Fatmi, Shri Mohammad All Ashraf (Darbhanga) 

Fernandes, Shrl George (Nalanda) 

Foley, General Navllle (Nominated) 

G 

Gadhavi, Shrl P.S. (Kutch) 

Gamang, Shrl Glrldhar (Koraput) 

Gamit, Shrl C.D. (Mandavi) 

Gandhi, Shrim~tl Maneka (Pilibhlt) 

Ganeshamurthl, Shri A. (Palani) 

Gangadhar, Shri S. (Hindupur) 



Gangte, Kumarl Kim (Outer Manipur) 

Gangwar, Shri Santosh Kumar (Bareilly) 

Gautam, Shrimati Sheela (Allgarh) 

Gavai, Shrl R.S. (Amravati) 

Gavlt, Shrl Manlkrao Hodlya (Nandurbar) 

Geete, Shrl Anant Gangaram (Ratnaglri) 

Gehlot, Shri Ashok (Jodhpur) 

Gehlot, Shrl Thawar Chand (Shajapur) 

Ghafoor, Shrl Abdul (GopalganJ) 

Ghatowar, Shri P.S. (Dlbrugarh) 

Giri, Shri Sudhir (Contal) 

Giriyappa, Shri C.P.M. (Chitradurga) 

Goel; Shrl Vljay (Chandni Chowk) 

Gogoi, Shri Tarun (Kallabor) 

Gopal, Shri C. (Arakkonam) 

Goswami, Shri Nrlpen (Nowgong) 

Govindan, Shrl T. (Kasargod) 

Gujral, Shri 10K. (Jalandhar) 

Gupta, Shri Chaman Lal (Udhampur) 

Gupta, Shri Indrallt (Mldnapore) 

H 

Hamid, Shri Abdul (Dhubrl) 

Handique, Shri Bijoy (Jorhat) 

Hegde", Shri Anant Kumar (Canara) 

Hooda, Shrl Bhuplnder Singh (Rohtak) 

Indora, Dr. Sushll (Slrsa) 

.. 
Jaffer Sharlef, Shrl C.K. (Bangalora-North) 

Jag Mohan, Shri (New Delhi) 

Jain, Shri Mhha Lal (Pall) 

Jain, Shri Satya Pal (Chandigarh) 

Jaiswal, Dr. Madan Prasad (Bettlah) 

Jalswal, Shrl Shanker Prasad (Varanasi) 

Jakhar, Shrl Balram (Bikanar) 

(v) 

Jalappa, Shrl R.L. (Chikballapur) 

Janarthanan, Shrl Kadambur M.R. (Tirunelveli) 

Jatlya, Dr. Satyanarayan (Ujjain) 

Javiya, Shri Gordhanbhai Jadavbhai (Porbandar) 

Jlgajlnagl, Shrl Ramesh C. (Chikkodl) 

Jogi, Shri Ajlt (Raigarh) 

Jos, Shri A.C. (Mukundapuram) 

Joshi, Dr. Murli Manohar (Allahabad) 

K 

Kahandole, Shrl Z.M. (Malegaon) 

Kainth, Shri Satnam Singh (Phillaur) 

Kalita, Shri Bhubaneswar (Guwahati) 

Kamal Nath, Shri (Chhindwara) 

Kamal Rani, Shrimatl (Ghatampur) 

Kamat, Shrl Gurudas(Mumbai North-East) 

Kamble, Shrl Arvlnd (Osmanabad) 

Kanodla, Shrl Mahesh (Patan) 

Karunakaran, Shrl K. (Thiruvananlhapuram) 

Kashyap, Shrl Bali Ram (Bastar) 

Katheria, Shri Prabhu Dayal (Ferozabad) 

Kathiria, Dr. Vallabhbhai (Rajkot) 

-Kawade, Prof. Jogendra (Chimur) 

Khan, Shri Abul Hasnal (Jangipur) 

Khan, Shri Arif Mohammed (Bahraich) 

Khan, Shri Rlzwan Zaheer (Balrampur) 

Khan, Shri Sunil (Durgapur) 

Khandelwal, Shri V.K. (Betul) 

Khandoker, Shri Akbor Ali (Seram,pore) 

Khanduri, Major Ganeral Bhuvan Chandra, AVSM 
(Garhwal) 

Khanna, Shri Vinod (Gurdaspur) 

Khurana, Shrl Madan Lal (Delhi Sadar) 

Koli, Shri Ganga Ram (Bayana) 

Kondaiah, Shri K.C. (Bellary) 

Krishnadas, Shri N.N. (Palakkad) 

Krishnamoorthy, Shri K. (Mayiladuthurai) 

Krishnamraju, Shri U.K. (Kakinada) 



Kuleste, Shri Faggan Singh (Mandala) 

Kumar, Shri Shailendra (Chail) 

Kumar, Shri V. 'Dhananjaya (Mangalore) 

Kumar, Shrimati Meira (Karolbagh) 

Kumaramangalam, Shri P.R. (Tiruchirapalli) 

Kuppusami, Shri C. (Madras North) 

Kurien, Prof. P.J. (Mavelikara) 

Kurup, Shri Suresh (Koltayam) 

Kusmaria, Dr. Ramkrishna (Damoh) 

Kyndlah, Shri P.R. (Shiliong) 

L 

Lahiri, Shri Samik (Diamond Harbour) 

Laliungmuana, Shri H. (Mizoram) 

Lalu Prasad, Shri (Madhepura) 

M. 

M. Master Mathan. Shri (Nilgiris) 

Maganti Babu. Shri (Eluru) 

Mahalan. Shrimati Sumitra (Indore) 

Mahant Charan Das, Dr. (Janjgir) 

Maharia. Shri Subhash (Sikar) 

ol Mahato, Shri Bir Singh (Purulia) 

Mahtab, Shri Bhartrahari (Cuttack) 

Mahto. Shri Raj Banshi (Balia) (Bihar) 

Mahto, Shrimati Ab~a (Jamshedpur) 

Mallick, Shri Rama Chandra (Jaipur) 

Mallikarjuniah, Shri S. (Tumkur) 

Maliu, Dr. Ravi (Nagar Kurnool) 

Malviya, Shri Mahendrajeet Singh (Banswara) 

Mandai. Shri Jal Krlshan (Purnea) 

Mandai, Shri Sanat Kumar (Joynagar) 

Mandlik, Shri Sadashivrao Dadoba (Kolhapur) 

Mann. Shri Zora Singh (Ferozepur) 

Maran, Shri Murasoll (Madras Central) 

'Marandi, Shri Babu Lal (Dumka) 

Marandi, Shri Som (Rajmahal) 

(vi) 

Maurya, Shri Anand Ratna (Chandouli) 

Mayawati, Kumari (Akbarpur) 

Meena, Shri Bheru Lal (Salumber) 

Meena, Shri Ram Narain (Kota) 

Meena, Shrimati Usha (Swai Madhopur) 

Meghe, Shri Datta (Wardha) 

Mehta, Prof. Ajit Kumar (Samastipur) 

Mensinkai, Shri B.M. (Dharwad South) 

Mishra, Shri Indrajeet (Khalilabad) 

Mishra, Shri Ram Nagina (Padrauna) 

Mishra, Shri Shyam Bihari (Bithaur) 

Misra, Shri Janardan Prasad (Sitapur) 

Misra, Shrimati Sukhda (Etawah) 

Mohale, Shri Punnu Lal (Bitaspur) 

Mohan, Shri Anand (Sheohar) 

Mohol, Shri Ashok Namdeorao (Khed) 

MOliah, Shri Hannan (Uluberia) 

Mukherjee, Shri Pramothes (Berl:lampore) (WB) 

Mukherjee, Shri Subrata (Raiganj) 

Mukherjee, Shrimati Geeta (Panskura) 

Mukhopadhyay, Shri Ajoy (Krishnagar) 

Munda, Shri Kariya (Khunti) 

Muni Lali, Shri (Sasaram) 

Muniyappa, Shri K.H. (Kolar) 

Munusamy, Shri K.P. (Krishna Giri) 

Murmu, Shri Rupchand (Jhargram) 

Murmu, Shri Salkhan (Mayurbhanj) 

Murugesan, Shri S. (Tenkasl) 

Muthlah, Shri R. (Periyakulam) 

Muttemwar, Shri Vilas (Nagpur) 

N 

Nagra, Shri Aman Kumar (Ambala) 

Naidu, Shri Girajala Venkat Swamy 
(Rajahmundry) 

Naidu, Shri K.P. (Bobbili) 

Naik, Shri A. Venkatesii (Raichur) 

Naik, Shri Ram (Mumbai-North) 



Naik, Shri Ravi Sitaram (Panaji) 

Naik, Shri Sudhakarrao Rajusing (Washim) 

Nam, Shri Shankar Sakharam (Dahanu) 

Naqvl, Shri Mukhtar (Rampur) 

Narah, Shrimati Ranee (Lakhimpur) 

Nayak, Shri Upendra Nath (Keonjhar) 

Nishad, Capt. Jai Narayan Prasad (MuzzaHarpur) 

Nitish Kumar, Shri (Barh) 

o 

Ola, Shri Sis Ram (Jhunjhunu) 

Om Prakash, Shri (Ghazipur) 

Oram, Shri Jual (Sundargarh) 

Osmani, Shri A.F. Golam (Barpeta) 

Owalsi, Shri S.S. (Hyd~rabad) 

p 

Pal. Shri Rupchand (Hoogly) 

Palanimanickam. Shri S.S. (Thanjavur) 

Palaniswami, Shri K. (Tiruchengode) 

Panabaka, Shrimati Lakshmi (Nellore) 

Pandey, Dr. Laxminarayan (Mandsaur) 

Pandey, Shri Ravindra Kumar (Giridih) 

Panja. Dr. Aanjit Kumar (Barasat) 

Panja, Shri Ajit Kumar (Calcutta North-East) 

Panneerselvam, Shri Kanchi (Chenglepet) 

Pannu. Er. Shankar (Sri Ganganagar) 

Pant. Shrimati lIa (Nalnital) 

Paramasivam Raja, Shri (Pudukkottai) 

Paranjpe. Shri Dada Baburao (Jabalpur) 

Paranjpe, Shri Prakaeh Viehwanath (Thane) 

'Parymohan, Shri K. (Dharmapurl) 

Passi. Shri Raj Narain la.negaon) 

Paswan. Shrl Pita.mber (Ao.era) 

Paswan. Shri Ram Vilae (Hajipur) 

Patasani, Dr. Prasanna Kumar (Bhubaneewar) 

Patel, Dr. A.K. (Mehsana) 

Patel, Dr. Ashok (Fatehpur) 

Patel, Shri Chandresll (Jamnagar) 

Patel, Shrl Dlnshaw (Kheda) 

Patel, Shrl Jang Bahadur Singh (Phulpur) 

Patel, Shrl Praful (Bhandara) 

Patel, Shri Shantilal Purshottamdas (Godhra) 

Pathak, Shri Anand (Darjeeling) 

Pathak, Shri Harln (Ahmedabad) 

Patidar, Shri Aameshwar (Khargone) 

Pail!, Dr. Ulhas Vasudeo (Jalgaon) 

Patil, Shri Annasaheb M.K. (Erandol) 

Pati!, Shri Babagouda (Belgaum) 

Patil. Shrl Balasaheb Vikhe (Ahmednagar) 

Patil, Shri Bhaskar Rao (Nanded) 

Palll, Shrl Jalslngrao Galkwad (Beed) 

Patil, Shri M.B. (Bljapur) 

Patll. Shrl Madan (Sangli) 

Palil. Shri Madhav Rao (Nasik) 

Pati!, Shrl Ramkrishna Baba (Aurangabad) 
(Maharashtra) 

Pati!, Shri Shlvraj V. (Latur) 

Palil, Shri Utlamrao Deorao (Yavatmal) 

Patll, Shrimali Suryakanta (Hingoll) 

Patnaik, Shri Naveen (Aska) 

Patnalk, SMma" Jayantl (Berhampur) (Oriesa) 

Pawar, Shri Sharad (Baramali) 

Pawar. Shrl Utlamelngh (Jalna) 

Pilot, Shrl Aaje.h (Dauea) 

Polai, Shri Sohan (Kanker) 

Prabhu, Shri Sure.h (Rajapur) 

Pradhan, Shri Alhok (Khurja) 

Pradhan. Dr. Debendrll (D809arh) 

Pradhani, Shrl Khagapati (Nowrangpur) 

Pramanik, Prof. R.R. (Mathurapur) 

Prasad. Shri Hari Kawai (Salempur) 

Premajam, Prof. A.K. (Badagara) 

Premchandran. Shri N.K. (Quilon) 



Puglia, Shri Naresh (Chandrapur) 

Purkayastha. Shri Kablndra (Silchar) 

R 

Radhakrishnan. Shri C.P. (Coimbatore) 

Radhakrishnan, Shri Varkala, (Chirayinkii) 

Raghavan, Shri V. V. (Trlchur) 

Rai, Shri Kaipnath (Ghosi) 

Rajaiah, Shri M. (Siddipet) 

Rajarethinam, Shri P. (Peramballur) 

Rajbanshi, Shri Madhab (Mangaldai) 

Raje, Shrimati Vasundhara (Jhaiawar) 

Rajput, Shri Ganga Charan (Hamlrpur) (U.P.) 

Raju, Shri S. Vljaya Rama (Parvathipuram) 

Rajukhedi, Shri Gajendra Singh (Dhar) 

Ram. Shri Braj Mohan (Palamu) 

Ramachandran, Shri Gingee N. (Tindlvanam) 

Ramachandran, Shri Mullapally (Cannanore) 

Ramaiah, Shrl Sode (Bhadrachalam) 

Ramamurthy. Shri Vazhapady K. (Salem) 

Ramarajan, Shri (Tiruchendur) 

Ramshakal, Shri (Robertsganj) 

Ramulu, Shrl H.G. (Koppal) 

Rana. Shri Kashiram (Surat) 

Rana, Shrl Raju (Bhavnagar) 

Rao, Shri Ch. Vidyasagar (Karimnagar) 

Rao, Shri Gurunadha (Anakapalli) 

Rao. Shri K.S. (Machilipatnam) 

Rao, Shri Nadendla Bhaskara (Khammam) 

Rao, Shri R. Sambasiva (Gunlur) 

Rathwa, Shri N.J. (Chhota Udepur) 

Rawale. Shri Mohan (Mumbal South-Central) 

Rawal, Shri Baljnath (Barabanki) 

Rawat. Shri Bhagwan Shankar (Agra) ,I 

Reddy, Shri Venkataraml Anantha (Anantapur) 

Reday, Dr. B.N. (Miryalguda) 

Reddy. Dr. T. Subbarami (Vlsakhapatnam) 

(viII) 

Reddy, Dr, V.S. Raja Sekara (~ddapah) 

Reddy, Shri Bhuma Nagi (Nandyal) 

Reddy, Shrl Chada Suresh (Hanamkonda) 

Reddy, Shri G. Ganga (Nizamabad) 

Reddy, Shri K. VIJayabhaskara (Kurnool) 

Reddy, Shrl M. Baga (Medak) 

Reddy, Shrl Magunla Sreenivasulu (Ong6Ie) 

Reddy, Shrl N. Janardhana (Bapatla) 

Reddy, Shri N.R.K. (Chlttoor) 

Reddy, Shri S. Jalpal (Mahabubnagar) 

Reddy, Shri S. Sudhakar (Nalgonda) 

Rishidev, Shri Ramjidas (Araria) 

Rlyan, Shri Baju Ban (Tripura East) 

Rongpi, Dr. Jayanta (Autonomous Dlstrict-
Assam) 

Rosalah, Shri Konijeti (Narasaraopet) 

Roy Pradhan, Shrl Amar (Coochbehar) 

Roy, Shrl Devendra Bahadur (Sultanpurl 

Roy, Shri Hira Lal (Chhapra) 

s 

Sahu, Shrl Chandrashekhar (Mahasamund) 

Sahu, Shri Tarachand (Durg) 

Sai, Shri Larang (SarguJa) 

Sakshi, Dr. Swami Sachchida Nand Hari 
(Farrukhabad) 

Samantaray, Shri Prabhal Kumar (Kendrapara) 

Samaon, Shrl Challn Singh (Bhatlnda) 

Sanghani, Shri Dlleep (Amreli) 

Sangma, Shri Purno A. (Tura) 

Sanglam, Shrl K.A. (Nagaland) 

Sangwan, Shrl Kishan Singh (Sonepal) 

Sankaran. Shrl P. (Callcut) 

Sankeshwar, Shri Vljay (Dharwad Norlh) 

Sar, Shrl Nlkhllananda (Burdwan) 

Sardinha. Shrl Francisco (Marmagao) . 
Sarkar. Dr. Blkram (Howrah) 



Sarnaik, Shri Ajay Kumar S. (Bagalkot) 

Saroj, Shri Daroga Prasad (Lalganj) 

SaroJa V. Dr. (Rasipuram) 

Sathi, Shri Harpal Singh (Haridwar) 

Sathiamoorthy, Shri V. (Ramanathapuram) 

Satpathy, Shri Tathagata (Dhenkanal) 

Sayeed, Shri Mufti Mohammed ~Anantnag) 

Sayeed, Shri P.M. (Lakshadweep) 

Scindia, Shri Madhavrao (Gwalior) 

Scindia, Shrimati Vijaya RaJe (Guna) 

Sedam, Shri Baswaraj Patil (Gulbarga) 

Selvarasu, Shri M. (Nagapattinam) 

Sen, Shrimati Mlnati (Jalpaiguri) 

Seth, Shri Lakshman Chandra (Tamluk) 

Sethi, Shri Arjun (Bhadrak) 

Shah, Shri Manbandra (Tehri Garhwal) 

Shahabuddin, Mohammad (Siwan) 

Shakya, Dr. Mahadeepak Singh (Etah) 
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The Lok Sabha met at 
FIve minutes past Thirteen of the clock 

[MR. SPEAKER in the Chair) 

NATIONAL ANTHEM 

The National Anthem was played. 

13.06 hr •. 

PRESIDENT'S ADDRESS 

(English] 
SECRETARY-GENERAL: Sir, I beg to lay on the 

Table a copy of the President's Address' to both 
Houses of Parliament assembled together on the 
22nd Feoruary, 1999. 

Pr •• ld.nt'. Addr ••• 

Honourable Members, 

It gives me great pleasure to address this first 
session of both Houses of Parliament in 1999. An 
important session is ahead of you. I wish you the 
very best for the successful completion· of the 
budgetary and the legislative tasks before 
Parliament. 

As we approach a new century and a new 
millennium. our hopes. aspirations, and expectations 
for the coming era should be matched by sound and 
determined efforts now. The people have bestowed 
on this Parliament a unique opportunity to make the 
trsnsition from this century to the next. With pride in 
India's many schievements since Independence, we 
should together accomplish the unfulfilled tasks and 
face the challenges of the future with self-confidence 
and determination. Parliament. as the country's apex 
elected body and beacon of the world's largest 
democracy, has the greatest responsibility to channel 
the national energies toward these efforts. As the 
Golden Jublee of our Republic was nesr, I am 
confident that the Honourable Members would 

• The PreSident delivered the Addreu In English. 
Allo placed In Library. S .. No. LT-2400/99 

discharge this responsibility with a unity of vision 
and direction. 

I am happy to note that the National Agenda for-
Governance, which is the common policy covenant 
of the coalition Government, is being implemented 
faithfully. In the past eleven months, my Government 
has acted deCisively on many fronts to promote 
people's welfare, accelerate economic development, 
strengthen internal and eternal security, and develop 
deeper_ bonds of friendship and cooperation with 
India's neighbours end other countries. T-eken 
together, these initiatives have instilled a new sansa 
of self confidence among Indians, increasing our 
ability to effectively face the challenges of the present 
and the future. 

A historic initiative of the Government has been 
the successful nuclear tests at Pokhran on May 11 
and 13 last year making India a nuclear weapons 
state. The Government took this step after a careful 
appraisal of our national security needs. India's 
nuclear doctrine II baled on minimum deterrence 
and it il firmly opposed to an arms race in the region. 
India hal declared that she will never use her 
nuclear weapons against a non-nucleer nation and 
will never resort to a first strike against any nuclear 
weapons nation. We shall redouble our efforts to 
champion a cause that has always been sacred to 
us-namely, securing world peace through speedy, 
universal, and comprehensive dismantling of all 
waaponl of mals destruction. Continuing the national 
consensus on foreign policy natters, the Government 
has been working vigorously for global nuclear 
disarmament on a comprehens.ive and non 
discriminatory basis, 

Some countries have imposed technology 
restrictions on us. The nation is meeting this 
unwarranted action with determination and I am 
confident that we shali emerge stronger and more 
self-reliant. I would like to felicitate the Armed Forcea, 
our nuclear acientiata, the Defence Research and 
Development Organization and the Defence 
Production units for their concerted efforts in 
developing indigenous capabilities to meet the 
requirements of advanced technologies and 
equipment for our defence and developmental needs. 

The nation expresses Its gratitude to the brave 
jawans and officers of the Armed Forces and otlier 
paramilitary forces who have laid down their lives in 
fighting the proxy war unlealhed by terroristl. The 
country recognizes the sacrifices of those pOI ted in 
places like Siachen and other remote border areaa 
in the service of the nation. The role of the defence 
forces in aiding the civilian authorities in handling 
exigencies like the cyclone in Kutch and in relief 
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and rescue operations for victims of natural 
calamities has been exemplary. 

The Government has set up the National Security 
Council. This will go a long way in providing a holistic 
and in-depth analysis of military, economic, and 
political threats to India and help In evolving an 
integrated 'approach to decisions impinging on 
national security. 

The Government is firmly committed to uphold 
secularism. which has deep roots in our society and 
polity. The recent incidents in Gujarat, Madhya 
Pradesh, and Orissa have caused us anguish and 
concern. However, these have to be seen as an 
aberration, which do not reflect the national ethos. 
The Government is fully committed to the protection 
of minorities. State Gove,nments have been advised 
to quickly apprehend culprits in all such cases. The 
Government's record in maintaining peace and 
communal harmony is shown by the fact that 1998 
had the fewest deaths due to communal violence in 
the last ten years. 

Ensuring internal security is the primary duty of 
any Government. I note with considerable satisfaction 
that terrorism and subversive activities in various 
parts of the country are being effectively contained. 
Owing to the sustained pressure, vigil, and concerted 
actions of the security forces and the State 
Administration and active cooperation of Ihe people, 
there has been a conspicuous turnaround in the law 
and order situation in Jammu and Kashmir during 
1998. This is reflected. among other things, in the 
recovery of tourist traffic, which had virtually dried 
up in the preceding decade. The Government will 
continue its efforts to strengthen peace in the State 
and revive the normal economic, social, cultural and 
educational activity. It is committed to ensure the 
early return of the many Kashmirls to their homes 
and hearths, in the wake of the restoration of 
normalcy. 

In the North-East, public security is being 
constantly improved and upgraded. The 
modernization of State police forces emphasizing 
the supply of vehicles, equipment, arms, and 
ammunition, has been taken up to improve the law 
and order situation. This is being accompanied by 
increased assistance for economic development. The 
Government of India is considering repeal of the 
Illegal Migrant (Determination by Tribunals) Act, 1983. 
The decision to hold the National Games In Imphal 
is an indlcetion of the many possibilities that exist 
for accelerating the proc,ess of emotional Integration 
and bringing the people 01 the North-East Into the 
national mainstream. 

Non-Resident Indians are a part of the great 
global Indian family. Their emotional, cultural. social 
and economic links with India are a source of great 

strength to us. The Government has approved the 
Persons of Indian Origi.n (PIO) Card Scheme. This 
will permit visa-free entry and offer other facilities to 
persons of Indian -orlgrnwho are citizens of other 
countries. 

The National Agenda for Governance calls for 
an accelerated and well-balanced economic 
development as a precondition for fulfilling the goal 
of Berozgari Hatao (eradication of unemployment). 
The Government has set the target of an annual 
GDP growth rate of 6.5 percent. The Indian economy, 
however, has to face a very adverse situation owing 
to the general slowdown in the global economy, as 
illustrated by the sharp decline in global trade and 
market crises in many countries around the world, 
including those in South-East Asia. This led to a lall 
in capital flows to emerging markets. Many inherited 
bottlenecks in the domestic economy compounded 
these external challenges. 

In spite of these external and internal odds, the 
economy has fared reasonably well and our GDP 
growth rate should be one of the highest among the 
developing countries. Despite considerable volatility 
in the currency markets elsewhere, the Indian rupee 
has remained stable within a manageable exchange 
range. Our foreign currency reserv.es have grown to 
US$ 27.9 billion as on February 17, 1999. The 
excellent response to the Resurgent India Bonds. 
which mobilized US $ 4.2 blilion, is a clear 
manifestation of the Non-Resident Indians' 
continuing commitment to India. 

Presently, the finances of both the Central and 
the State Governments are under severe strain. The 
aggregate general Government deficit has increased 
in recent years. Besides having Inflationary potential, 
this is causing severe consequences for interest 
rates, investment and growth. It is, therefore, critically 
important for both Central and State Governments to 
restore health to their finances by reducing the 
revenue and fiscal deficits. This calls for tight control 
over wasteful and low-priority expenditure and 
determined efforts to mobilize resources, including 
appropriate cost recovery policies. 

The Government has acceded to the Paris 
Convention for the Protection of Industrial Property 
and the Patent Cooperation Treaty. This will improve 
industrial climate by increasing Information flow, 
provide better protection for Indian inventors, and 
encourage technological development. The 
Insurance Regulatory Authority Bill, 1998 is Similarly 
intended to strengthen the insurance sector and 
enable it to seize the opportunities that globalization 
offers. 

Our Space progFamme continues to grow from 
strength to strength. The IRS-P4 Satellite for remote 
sensing Is being launched this year along with the 
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INSAT-2E. The next launch of the PSLV wIll also 
carry the Korean KITSAT and the German TUBSAT 
satellites. This will be another milestone in the 
development of our Space programme. Succ.ss in 
this area holds gr.at promise for better 
telecommunications and broadcasting s.r)llc.s, as 
well as for distance learning, mapping of land and 
water resources, and crop forecasting. 

Agriculture is the mainstay of our economy and 
the lifeline of a majority of our population. I extend 
my hearty' felicitations to our hard-working kisans 
who, in spite of many odds, have continued to 
increase' farm production and feed the nation. I am 
happy to inform the menbers that the expected milk 
production of 720 lakh tonnes in 1998-99 will make 
India the world's largest milk producer. Increased 
growth in production of foodgrains, pulses, and 
other crops will play an important role in the revival 

of the economy. II is a matter of pride that India now 
ranks among the top three countries in wheat 
production. 

The Government is formulating a new National 
Policy on Agriculture to strengthen you agriculture 
and agro-based industries. The policy seeks to boost 
irrigation, especially through small and medium 
projects, increase the viability of small and marginal 
farmers, and enhance farm productivity through better 
management of natural resources and Introduction 
of technological and institutional changes. The focus 
will specifically be on raising food production in the 
country's vast rain-fed areas and in the Eastern 
and North-Eastern regions. Efforts will be made to 
expand and revitalize agricultural cooperatives and 
other rural credit institutions, to enable them to seize 
the opportunities of economic liberalization. The 
policy also aims at maximizing production in 
horticulture, floriculture, medicinal plants, and 
afforestation. especially to increase our exports in 
these areas. 

Management 'of prices of agricultural 
commodities is a critical need, since it concerns both 
farmers and consumers. One of the major 
impediments in this area has been the lack of 
accurate and timely information. A National Crop 
Forecasting Centre has been set up to provide 
advance warning of critical commodities about 
their supplies and prices. A special cell has 
been created in the Ministry of Food and Consumer 
Affairs to closely monitor prices of essential 
commodities. The cell is servicing a high-powered 
Price Monitoring Board, which is meeting every week 
to review the price situation. A Bill to amend the 
Essential Commodities Act to check hoarding and 
black-marketing more effectively is being intr9duced 
in this session of Parliament. 

Optimal usage of water is critical to our economic 
progress. Improper use of water, besides causing 
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economic loss, can lead to degradation of lands and 
the environment, and cause increased sociel 
tension. A National CommiSSion is currently preparing 
an Integrated plan for the development of water 
resources for multiple use. Its report, which is 
expected this year, will recommend short-term and 
long-term measures to achieve integrated and 
efficient management of the nation's diverse water 
resources. The progress in developing a consensus 
in respect of the long-running Cauvery water dispute 
last year was a triumph of the co-operative and 
national spirit. The importance of thia breakthrough 
lies In the possibility of following a similar approach 
to help reaolve other long-standing inter-State river 
disputes that are holding up many big development 
projects. 

The 'Government accords high priority to the 
rapid development of infrastructure, which is the key 
to accelerated growth in all sectors of the economy. 
The Task Force on Infrastructure, set up under the 
aegis of the Planning Commission, has finalized the 
blueprint for the construction of a six-iane National 
Integrated Highway Project with an East-West corridor 
linking Sitchar to Saurashtra and a North-South 
corridor linking Kashmir to Kanyakumari. It 
incorporatea and further extands the earlier Golden 
Quadrangle project linking the four metros of Deihi, 
Mumbai, Chennai and Calcutta. Expreasways of 
international standards will be built at suitable 
stretches. Work has already begun on this most 
ambitious infrastructure project since Independence. 
Sufficient resources will be mobilized for 
implementing it from multiple pOints in the country. 
Private sector participation Is being enabled through 
build-awn-transfer schemes. 

The Task Force on Infrastructure has prepared a 
draft of the National Integrated Transport Policy that 
seeks to maximize the synergy between railways, 
roads, ports, airporta and inland waterways. Baaed 
on the recommendationa of the Taak Force. the 
Government has decided to undertake a major 
exercise to modernize and expand the airports in 
the country. As a firat step, five airporta - Mumbai, 
Delhi, Calcutta, Chennal and Bangalore will be 
corporatlzed. 

Information Technology present the greatest 
single developmental opportunity for India in the 21st 
century. The entire edifice of tomorrow's knowledge-
baaed economy and society will rest on its foundation. 
India' natural advantage In establishing global 
dominance in IT Is today widely recognized. Thll 
recognition Is baled on the Ihining success already 
achieved by our IT professionals and entrepreneura 
both in India and tndians working abroad. 

Conl.quel:lt to the recommendetions of the Ta.k 
Force on Information Technology, the Government 
hal taken a numb.r of declaion. to give a big boolt 
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to software development with the goal of achieving 
exports of US S 50 billion by 2008. An Action Plan 
to make India a major centre for hardware design, 
manufacture, and exports Is also on the anvil. For 
the first time, an Internet Service Provider policy has 
been announced to accelerate the spread of Internet 
services in the country. In addition, the Government 
plans to unveil major initiatives to promote computer 
training and IT-based education; creation of Indian 
content on the Internet, especially in Indian 
languages; universal use of IT in administration, 
banking, the commercial sector, and in utilities; and 
IT for rural development trough ·Wired Villages" 
projects in many states. 

The Government recognizes the crucial role that 
telecommunications will play in making India's 
dreams in information technology come true. 
Accordingly, it has set up a Group on 
Telecommunications that is finalizing a New Telecom 
Policy. The policy will, inter alia, take into account 
the revolutionary phenomenon of the convergence 
of computers, telecom, television, multimedia, and 
consumer electronics. It will aim at vastly increasing 
teledensity In India, especially in rural areas; bringing 
high-speed connectivity to critical sectors of the 
economy; and ensuring affordable telecom services. 
These objectives will be achieved in belter 
competitive environment by creating a stronger 
regulatory framework. 

Major advances are being made in the power 
sector due to a proactive approach of the Government 
to remove the bottlenecks in clearing a large number 
of pending power projects. Very soon, many 
independent power projects will altain financial 
closure. leading to their expeditious construction. 
The Government recently held a conferenee of Chief 
Ministers and Power Ministers of States specifically 
to discuss faster progress in this critical infrastructure 
sector. In am happy to note that, more and more 
State Governments are setting up Regulatory 
Commissions, restructuring their electricity boards 
to cut down transmission and distribution losses; 
and facilitating the inflow of expected investments. 
There has to be a national consensus that electricity 
generation, transmission, and distribution being 
commercial activities, user charges should be 
recovered fully. If there Is any conscious decision to 
charge less, subsidies have to be provided for by 
the concerned State Government In a transparent 
manner. 

India is committed to the peaceful use of nuclesr 
power. The work on the Kaiga Atomic Power Unit 2 
and the Rajasthan Atomic Power Project Unit 3 
continued; these units are expected to become 
critical this year. The Kalpakkam Reprocessing Plant, 
the third and the largest reprocessing plant built by 
us was dedicated to the nation in September 1998. 

The Government has continued its commitment 
to the promotion of non-conventional energy. India 
now ranks fourth In the world in its use. Besides, as 
India is the largest producer of cane sugar, we are 
implementing the world's largest bagasse-based co-
generation programme In our sugar mills. 

A home of their own Is the dream of every Indian 
family. In pursuance of this, the Government has 
formulated a new Housing and Habitat Policy 1998 
that will facilitate the building of an additional twenty 
lakh houses a year. This will also create employment 
opportunities for skilled and unskilled on a large 
scale, besides giving a boost to our steel, cement, 
and construction material industries. After wide 
consultations with the interests involved, major 
roadblocks in the path of the housing Industry have 
been removed and others are on their way to 
removal. 

The Government has decided to create a 
Technological Upgradation Fund for strengthening 
the competitive advantage of the Indian textile 
industry. The scheme will commence from April 1, 
1999. Separately, the Ministry of Agriculture would 
soon launch a Cotton Technology Mission. 

Smail-scale, cottage, and village industries, as 
well as the handloom and handicrafts sectors, 
generate a lot of employment. To help the small-
scale sector, the Interest on Delayed F'ayment to 
Small Scale and Ancillary Industrial Undertakings 
Act, 1993, has been amended. The Prime Minister's 
Rozgar YoJana has also be,!'n revised to give the 
programme an added impetus. 

The National Agenda for Governance committed 
to free industry from bureaucratic control. The 
Government has de licensed industries like coal, 
lignite, petroleum products, sugar, and certain bulk 
drugs. It has also decided· to liberalize technology 
imports by allowing automatic clearance for projects 
appraised by financial institutions, public-sector 
projects, and projects of private companies that have 
a good track record. 

The Government is also reforming public-sector 
undertakings through restructuring, rehabilitation, 
disinvestment, and strategiC sale. A separate Cabinet 
Committee will oversee and expedite decisions on 
disinvestment and restructuring plans. 

The Second National Commission on Labour has 
been set up after three decades to suggest 
rationalization of existing labour laws In the 
organized sector and an umbrella legislation for 
ensuring minimum protection to the workers In the 
unorganized sector. The Commission will consider 
the emerging economic erwironment involving rapid 
technological changes that necessitate quick changes 
in methods, timing, and conditions of work. It will 
recommend ohanges in existing laws to bring them 
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in tune with the future labour market requirements. 
It will also recommend improvements in the 
effectiveness of the measures relating to social 
security, occupational health and safety. minimum 
wages, and linkage between wages and productivity. 
It will suggest safeguards and facilities required for 
women and handicapped workers. 

Ensuring the well-being of all our citizens is the 
first duty of any Government. Investment in literacy, 
education, particularly primary education, health, 
sanitation, and drinking water is a major priority for 
the Government, as these determine the quality of 
life of our citizens and Improve India's standing in 
the Human Development Index. In the last Budget, 
the Government considerably increased the 
allocation for the Social Sector. This commitment will 
continue. In addition, the Government will take further 
measures to strengthen the social safety nets for the 
poorest sections of our society. 

Pulse polio immunization is one of the greatest 
health-care success stories in recent years. 
Encouraged by the tremendous experience gained 
in this campaign, the country should now aim to 
achieve zero incidence of poliO by the end of 2000, 
as per the goal set by the World Health Organization. 
NGOs are being involved in creating awareness 
about public health. To promote Indian systems of 
mtKIicine, the Department of Family Welfare has 
incorporated Ayurveda in the Reproductive Child 
Health Programme. 

The nation faces a particularly grave health 
challenge namely, the rapid spread of AIDS. The 
Government has drawn up a draft National AIDS 
Policy and National Blood Policy. This will check the 
proliferation of this dreaded disease; Improve 
services for the care of the people living with AIDS 
both in hospitals and at homes; and provide an 
enabling socio-economic environment so that all 
sections of population can protect themselves from 
HIV infection. Drug addiction has been an important 
factor in the spread of HIV. The Government is also 
committed to pursue the programmes for drug de-
addiction and rehabilitation of persons who have 
been drug addicts. 

The Ministry of Welfare was renamed as the 
Ministry of Social Justice and Empowerment on Dr. 
Babasaheb Ambedkar's birthday last year. To 
promote self-employment among scheduled castes 
and scheduled tribes and backward classes, the 
Government has more than tripled the authorized 
capital of the National Scheduled Castes and 
Scheduled Tribes Finance and Development 
Corporation and the National Backward Claases 
Finance and Development Corporation. More steps 
will be taken for their speedy economic development. 

The Government has launched the Rural 
Women's Development and Empowerment Project In 

six states. A National Policy for Empowerment of 
Women Is being finalized. A new initiative In child 
development would be the setting up of a Natlonai 
Commission for Children. 

The Government has evolved a National Policy 
for Older Persons to address the emerging 
aspirations of the many older people In healthcare, 
shelter, welfare, life, property, and financial security. 

The Rehabilitation Council of India has been 
reorganized to standardize and expand the training 
of rehabilitation professionals working with disability. 
A specially designed Prime Minister's Programme 
for the Mentally Challenged has been launched, 
covering fifteen thousand children. More will be 
covered later. A National Trust for the welfare of 
persons with autism, cerebral palsy, mentol 
retardation, and multiple disability will be established 
soon after the Bill, being introduced in the Parliament 
in the current session, Is passed. 

Development 01 the social sector, however. is 
not dependent on increased finanCial resources 
alone. Investment of better and more committed 
administrative and managerial resources 15 equally 
critical. There Is a great need to sensitize the 
Government machinery at both the Central and State 
levels. I must emphasize here that no tangible 
progress will be made unless the officers and 
employees concerned adopt a participative approach 
to involve the people In the Implementation 01 these 
schemes. 

The sustained Investment in higher education 
and other facilities is beginning to payoff. Many 
young Indians are doing exceedingly well in India 
and abroad. As India's economy grows, more 
opportunities will be available lor our youth to show 
their mettle. In sports too, the momentum is picking 
up. The medal tally at the Asian Games lasl year, 
Including the gold medal in hockey, is the highest 
since 1982. There is immense sports talent in our 
society of nearly 100 core people. We must intensify 
our eHorts to discover and promote this talent to 
improve India's standing In International sports. 

.The Government has set up a Commission to 
review Administrative laws. The Commission has 
presented Its report, which is undar consideration. 
The Government is also planning to bring forward a 
Freedom of Information Bill. 

Both Houses of Parliament have frequently 
discussed electoral reforms. To Impart much-needed 
momentum to them, the Government constituted a 
committee headed by Shri Indrajit Gupta, a senior 
and respected Member of Parliament. to suggest 
measures on State Funding 01 Elections and other 
connected matters. This committee submitted its 
report on January 14, 1999. It suggested partial 
funding of elections in kind by the Government to 
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the candidates of recognized political parties. The 
Government will finaliza Its recommendations In 
consultation with all the parties. 

Strengthening the Panchayat Raj system Is at 
the heart of the challenge to revitalize the Indian 
democracy. India lives in her villages. The quality 01 
governance has, therefore, to be judged by the 
quality of the Government-Citizen interface at the 
grassroots. Many schemes have been formulated to 
improve the functioning of these Panchayats, 
especially by educating its member to work better. I 
must note here that both the need and the scope for 
Improvement in this area are Immense. 

The Ministry of Rural Affairs and Employment, in 
consultation' with the State Governments is 
restructuring many of the schemes for the betterment 
of the lives of the rural poor. This restructuring must 
give Panchayats and Municipalities a greater role in 
the sanction and disbursement of benefits to avoid 
procedural delays. 

Honourable Members, continuity and consensus 
are the hallmark of India's foreign policy. Our 
relationship with our neighbours was considerably 
strengthened this year. The visits by the Prime 
Minister of Bangladesh to Delhi In June 1998 and 
Calcutta in January 1999 contributed in better 
understanding with our eastern neighbour. My visit 
to Napal in May 1998 and the visit of the King of 
Napal to India, as our special ,guest for this year's 
Republic Day celebrations, consolidated the deep-
rooted friendship and underlined the goodwill and 
warmth that characterize our lies with Nepal. The 
Transit Treaty with Nepal was also renewed. The 
King of Bhutan's visit to India In October 1998 
provided new impetus to the close friendship and 
cooperation that India and Bhutan have traditionally 
enjoyed. Likewise, we were glad to receive a visit by 
the President of Maldives, with which country we 
have very close ties. 

The Prime Minister visited Pakistan on February 
20-21, 1999 on the inaugural run of the Delhi-Lahore 
Bus Service. During his visit the Prime Minlater 
conveyed to the Government and people of Pakistan 
Indra's deep desire for peace and friendship with 
them' and to develop a comprehensive structure of 
cooperation for the benefit of the two peoples. The 
Prime Minister and the Pakistan Prime Minister 
signed the Lahore Declaration which is a landmark 
for the peace and security of the two countries, 

India and Pakistan will now work to enter Into 
agreements to put in place far-reaching Confidence 
Building Measures. The two countries also identified 
new and significant areas of cooperation such as 
Infornation Technology and decided to address 
hurr.anllarian issues at a ministerial level on an 
urgent basis. II is our hope that the Prime Minister's 

historic Initiative for the welfare of the peoples of the 
two countries and his re-iteration that a secure, 
stable and prosperous Pakistan is in India's interest 
will mark a new chapter in our bilateral ties. 

India seeks to strengthen and deepen our 
historic and friendly relations with China in all 
spheres of mutual benefit and is looking forward to 
continuing the dialogue with that country. 

In keeping with our policy of strengthening 
regional cooperation, the Prime Minister announced 
some bold initiatives at the SAARC Summit in 
Colombo in July 1998 to speed up trade liberalization 
in the region by .fling the Quantitative Restrictions 
for SAARC countries on August I, 1998. This 
demonstrates our commitment to the creation of a 
South Asian Free Trade Area. During the visit of Sri 
Lanka's President in December 1998, a historic free-
trade agreement was signed between the two 
countries. This will allow closer economic cooperation 
and can be a model for other SAARC countries. 

The Prime Minister participated in the 12th NAM 
Summit in Durban 1o,;9hlighting the relevance and 
importance of non-alignment in international relations. 
The outcome of the Summit, vindicated India's stand 
on disarmament. It endorsed our proposal for an 
International Conference, preferably in 1999, to 
agree, before the end of the millenium, on a phased 
programme for the complete elimination of nuclear 
weapons within a specified time. 

The Government considers the countries of West 
and Central Asia important partners. In keeping with 
the priority we attach to this region, the first bilateral 
visit abroad of Prime Minister was to Oman, with 
whom we are building close economic linkages. My 
visit to Turkey in September 1998 helped renew the 
long-standing ties between our two nations. The visit 
of the President of Tajikistan In January 1999 to 
India was a useful opportunity to renew our links 
and share perceptions on regional development in 
Central Asia. 

Our ties with East and South-East Asian 
countries and with ASEAN as an entity are developing 
satisfactorily. The Prime Minister of Republic of Korea 
visited India for the inauguration of the IETF '99. 
This is another concrete step in strengthening our 
economic relations with East and South-East Asia. 
And we were happy to receive a visit from the Crown 
Prince of Thailand. 

During the visit to- India of the Prime Minister of 
Russia in December 1998, both sides reaffirmed their 
close partnership as well as their determination to 
Improve our ties by covering many more areas. Our 
ties with Bulgaria receiving a further impetus through 
the visit tOI India by its President in October 1998. It 
gave us, great pleasure to receive a visit by the 
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Governor General of Canada in March 1998. The 
first ever Presidential visit from Estonia in February 
1999 laid the foundation for a relationship full of 
promise. 

I visited Germany, Luxembourg, and Portugal in 
September 1998 and had very useful discussions 
with the leadership of these countries. In September 
1998 Prime Minister Vajpayee visited France, with 
whom our relations now are one of shared 
perceptions, deep understanding, and full 01 promise. 
The visits by the President 01 Switzerland, the Crown 
Prince 01 Belgium, and the Prime Minister 01 
Luxembourg In January 1999 helped bring these 
important European nations closer to India. 

The enduring foundation 01 India's relationship 
with Alrica was strengthened by Prime Minister's visit 
to Namibia, South Alrica, and Mauritius in August-
September 1998 and to Morocco in February 1999. 
The Prime Minister 01 Mauritius visited India in 
October 1998. 

We are now strengthening our relationship with 
Latin American and Caribbean countries. My own 
visit to Brazil and Peru in April-May 1998 and Prime 
Minister's visit to Trinidad and Tobago and Jamaica 
in February 1999, rellect the growing Importance 
that "lY Government attaches to reaching out to the 
Latin American countries. 

The need lor strengthened international 
cooperation through a revitalized United Nations 
cannot be over-emphasized. India has been working 
with other Member States for the reform of the United 
Nations to malte the organization more effective and 
responsive to the requirements of the Member States. 

President's Rule was Imposed recently In Goa 
and Bihar under Article 356 of the Constitution. Goa 
was suffering 'from prolonged political instability, 
Itlading to paralysis 01 administration in the State. 
There was a near-unanimous recommendation Irom 
the MLAs for dissolution 01 the State Assembly to 
enable early elections. Bihar has witnessed a series 
01 massacres 01 Innocent people in recent times, 
many 01 them targeted at Dalits. These mass killings 
have brought Immense pain and anguish to all of us. 
The first duty of any government Is to protect the lile 
and property of citizens, especially those who are 
poor and socially oppressed. In both cases, situations 
had arisen in which the government 01 these States 
could not be carried on In accordance with the 
provisions of the Constitution. The Goa State 
Assembly has been dissolved, and the Bihar State 
Assembly has been kept under suspended animation. 

Honourable Members you have the rare privilege 
01 contributing to the success of all these diverse 
Initiatives and efforts aimed at strengthening India In 
all areas of our national life. I am confident that you 

will use the ensuing session of Parliament, as also 
the other sessions in the year, for constructive 
debate, leading to successful conclusion of all the' 
scheduled business. I wish you well on your 
endeavour. 

JAI HIND 

13.06Va hrs. 

OBITUARY REFERENCES 

[English) 
MR. SPEAKER : Hon. Members, as we meet 

today after an Interval of about two months. it is my 
sa duty to inform the House of the passing away of 
King Hussein of Jordan, Prof G.G. Swell, former 
Deputy-Speaker of this august house and three of 
our former colleagues, namely, Sarvashri Shivendra 
Bahadur Singh, K.T. Achuthan and R.G. TiwarI. 

The people of India were shocked and saddened 
by the news of the untimely death of King Hussein 
of the Hashemite Kingdom of Jordan. King Hussein 
will be remembered in history as a courgeous apstle 
of the cause of peace and understanding in the 
Middle-East. His personal commitment to this cause 
contributed substantially to the progress In the 
Middle-East Peace Process which has. as its ultimate 
objective a just, lasting and comprehensive peace in 
the region. 

During the period of King Hussein's stewardship 
of Jordan. there has been condiderable forward 
movement in the bilateral cooperation between India 
and Jordan. For his pioneering contribution to the 
development of Indo-Jordan relations. the people 01 
India will always hold King Hussein II) highest 
esteem. He was a true friend of India. 

I am sure. the House will join me In conveying 
our sorrow to the bereaved family members of King 
Hussein, the Government and the people ~f Jordan. 

Prof. G.G. Swell was a Member 01 Third, Fourth 
and Filth Lok Sabhas representing Assam· 
Autonomous District from 1962 to 1977 and Eighth 
and Eleventh Lok Sabhas representing Shiliong 
Parliamentary constituency 01 Meghalaya Irom 1984 
to 1989 and 1996 to 1997. respectively. In between. 
he was a Member of Rajya Sabha Irom 1990 to 
1996. 

Prof. Swell's reputation as a professor and a 
man of letters was very well known. He bagan his 
poUtical career in 1952 and was later associated 
with various social and political organisations in 
different capacities. As a distinguished 
parliamentarian. Prof. Swell was one amongst thoM 
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who mllde their mark almost from the begining of 
their association with Parliament. 

He adorned the office of the Deputy-Speaker 
twice, during the Fourth and the Fifth Lok Sabhas 
and very ably conducted the proceedings of the 
House . He served with distinction the Committee on 
Government Assurances fro 1992 to 1994, the 
Committee on External Affairs and the Committee on 
Provision of Computers during 1996. 

Prof. Swell represented India as Ambassador to 
Norway from 1977 to 1980 and Myanmar (Burma) 
from 1980 to 1984. 

A widely travelled person, Prof. Swell 
represented India as a delegate to the United Nations 
General Assembly in 1985. 

Prof. Swell contributed several articles to the 
National Dailies. 

He passed away on 25th January, 1999 in 
Shillong at the age of 75. 

In his death. the country has lost an able 
administrator, seasoned parliamentarian and above 
all a distinguished person. 

Shri Shivendra Bahadur Singh was a Member of 
Seventh, Eighth and Tenth Lok Sabhas representing 
Rajnandgaun Parliamentary Constituency of Madhya 
Pradesh from 1980 to 1989 and 1991 to 1996. 

A"n agriculturist by profeSSion, Shri Singh was a 
well known social and political worker. He was 
associated with various organisations in the State. 
He worked relentlessly for the upliftment of the 
downtrodden and welfare of the handicapped and 
orphans. 

An able parliamentarian, Shri Singh was the 
Chairman of Joint Committe on Salary and 
Allowances of Members 01 Parliament and was also 
a member of various other Committees from 1991 to 
1996. 

A widely travelled person, Shri Singh was a 
member of the Indian Delegations to U.K. France 
and Iraq. 

Shri Shivendra Bahadur Singh passed away on 
31 st December. 1998 at Gurgaon at the age 01 56. 

Shri K. T. Achuth .. n was a Member 01 First Lok 
Sabha representing erstwhile Crangannur 
Parliamentary Constituency of Trichur (Travancore-
Cochin) Irom 1952 to 1957. 

Earlier Shrl Achuthan was a Member 01 the 
Legislative Assembly. Cochln from 1942 to 1948 and 
Legielatlv. Assembly. Travancore-Cochln from 1948 
to 1951. Later he ably served the Government of 
Kerala as the Minister for Labour and Transport from 
1960 to 1965. 

A wen known parliamentarian. Shri Achuthan 
was a member of the Committee on Petitions from 
1955 to 1956. 

Shri Achuthan Actively participated in the 
Renaissance movement for the cultural emancipation 
01 the backward classes in Kerala. An active social 
and pOlitical worker. Shrl Achuthan had been a 
participant in the freedom movement led by Mahatma 
Gandhi. 

An advocate by profession. Shri K. T. Achuthan 
was a highly respected person in Kerala. He was 
very simple in his life and his commitment to 
progressive ideals had endeared him to the people. 

Shri K. T. Achuthan died on 8th January. 1999 at 
Kodungallur. Kerala at the age of 87. 

Shri R.G. Tiwari was a Member of Fifth and 
Seventh Lok Sabhas representing Bilaspur and 
Janjgir Parliamentary Constituencies of Madhya 
Pradesh Irom 1971 to 1977 and 1980 to 1984. 
respectively. 

Earlier. Shri Tiwari was a Member of the 
Legislative Assembly of Madhya Pradesh from 1967 
to 1971. He served the Madhya Pradesh Government 
as a Minister of Law and Cooperation. 

An advocate and agriculturist by prolassion. Shri 
Tiwari was associated with various National and 
State Cooperative Marketing Federations. 

A well known social and political worker. Shri 
Tiwari worked relentlessly for the promotion of 
Primary Education and Rural Development. 

Shri Tiwari travelled widely in connection with 
his endeavours in the Cooperative Movement and 
aleo wrote articles on the theme of Cooperation which 
were published. 

Shri Tiwari passed away on 12th February, 1999 
at Raipur, Madhya Pradesh at the age of 88. 

We deeply mourn the loss of these friends and 
I am sure the House will join me in conveying our 
condolences to the bereaved families. 

The House may now stand in silence for a short 
while as a mark of respect to the deceased. 

13.13\t, hr •• 

The Members then stood In silenc8 for a 
short while. 

{English] 

MR SPEAKER l Now, Papers to be Laid on the 
Table. 
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Shri L.K. Advani. 

(Interruptions) 
[Translation) 

SHRI MULAYAM SINGH'YADAV (Sambhal) : Mr. 
Speaker •... (Interruptions) 

13.14 hr •• 

At this stage Shri Surendra Prasad Yadav 
(Jhanjharpur) and some other hon. Members 
came and stood on the floor nea, the Table. 

13.14~ hra. 

PAPERS LAID ON THE TABLE 

Copy of Proclamation dated 10.2.1899 and 
12.2.1988 lasued by the Prealdent under 
Article 356 In relation to Goa and Bihar 

re.pectlvely etc. 
[English} 

THE MINISTER OF HOME AFFAIRS (SHRI L.K. 
ADVANI) : Sir. I beg to lay on the Table ;-

(1) . (i) A copy of the Proclamation (Hindi and 
English versions) dated the 10th 
February. 1999 issued by the President 
under clause (1) of article 356 of the 
Constitution in relation to the State of 
Goa published in Notification No. 
G.S.R. 94(E) in Gazette of India dated 
the 10th Februery. 1999. under article 
356(3) of the Constitution. 

(ii) A copy of the order (Hindi and English 
versions) dated the 10th February. 1999 
made by the President in pursuance of 
sub-clause (i) clause (c) of the above 
Proclamation published in Notification 
No. G.S.R. 95(E) in Gazette of India 
dated the 10th February. 1999. 

IPlaced in Librery See No. LT 2401/99) 

(2) A copy each of the Reports (Hindi and 
English versions) of the Governor of 
Goa dated the 3rd and 8th February. 
1999 to the President. 

[Placed in Library See No. LT 2402/99) 

(3) (i) A copy of the Proclamation (Hindi and 
English versions) dated the 12th 
February. 1889 Issued by the President 
under clause (i) of article 356 of the 
Constitution in relation to the State of 
Bihar .published in Notification No'. 
G.S.R 107(E) in Gazetle of India dated 

the 12th February. 1999. under article 
356(3) of the Constitution. 

(ii) A copy of the order (Hindi and English 
versions) dated the 12th February. 1999 
made by the President in pursuance of 
sub-clause (i) clause (c) of the above 
Proclamation published in Notification 
No. G.S.A. 108(E) in Gazette of India 
dated the 12th February. 1999. 

[Placed in Library See No. LT 2403/99) 

(4) A copy each of the Reports (Hindi and 
English versions) of the Governor of 
Bihar dated the 18th September. 1998 
and the 11 th February. 1999 to the 
President. 

[Placed in Library See No. LT 2404/99) 

Explanatory atatement giving reason. for 
Immedlete leglalatlon by the Patenta 

(Amendment) Ordinance, 1899. 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS. MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER. OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): 
Sir. on behalf of Shrl Sikander Bakht. I beg to lay on 
the Table an explanatory statement (Hindi and 
English versions) giving reasons for immediate 
legislation by the Patents (Amendment) Ordinance. 
1999 under rule 71 (2) of the Rules of Procedure and 
Conduct of Business in Lok Sabha ... (lnterruptions) 

[Placed in Library See No. LT 2405/99) 

Explanatory atatement giving rea.on. for 
Immediate legl.latlon by the Urban Land 
(Ceiling and Regulation) Ordlnance,1999. 

THE MINISTER OF URBAN AFFAIRS AND 
EMPLOYMENT (SHRI RAM JETHMALANI) : I beg to 
lay on the Table an explanatory stalement (Hindi 
and Englis~ versions) giving reasons for Immediate 
legislation by the Urban Land (Ceiling and 
Regulation) Ordinance. 1999 uner rule 71(2) of 
the Rules of Procedure and Conduct of Business in 
Lok Sabha. 

[Placed in Library See No. LT 2406/99) 

Explanatory atatement giving reaaona for 
Immediate leglalatlon by the Companlea 

(Amendment) Ordinance, 1181. 

THE MINISTER OF LAW. JUSTICE AND 
COMPANY AFFAIRS AND MINISTER OF SURFACE 
TRANSPORT (DR. M. THAMBI DURAl) : I beg to lay 
on the Table an explanatory statement (Hindi and 
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English versions) giVing reasons for immediate 
legislation by the Companies (Amendment) 
Ordinance, 1999 under rule 71 (2) of the Rules of 
Procedure and Conduct of Business in Lok Sabha. 
... (Interruptions) 

[Placed in Library See No. LT 2407/99) 

MR. SPEAKER: Please go to your seats. 

(Interruptions) 

The Flnence (No.2) Amendment Ordinance, 
199', The Companies (Amendment).Ordlnanca, 

1999 etc. promulgated by the President. 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER OF 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK): 
I beg to lay on the Table :-

A copy each of the following Ordinances (Hindi 
and English versions) under article 123(2)(a) of the 
Constitution:-

(i) The Finance (No.2) Amendment 
Ordinance, 1998 (No. 20 of 1998), 
promulgated by the President on the 31st 
December, 1998. 

[Placed In Library. See No. LT 2408/99) 

(ii) The Companies (Amendment) Ordinance, 
1999 (No. 1 of 1999), promulgated by the 
President on the 7th January, 1999. 

[Placed in Library. See No. LT 2409/99) 

(iii) The Prasar Bharall (Broadcasllng 
Corporation of India) Amendment 
Ordinance, 1999 (No. 2 of 1999), 
promulgated by the President on the 7th 
January, 1999. 

[Placed in Library. See No. LT 2410/99) 

(iv) The Patents (Amendment) Ordinance, 
1999 (No. 3 of 1999), promulgated by the 
President on the 8th January, 1999. 

[Placed in Library. See No. LT 2411/99) 

(v) The Central Vigilance Commission 
Ordinance, 1999 (No. 4 of 1999). 
promulgated by the President on the 8th 
January, 1999 together with a corrigendum 
thereto in Hindi version only . 

[Placed in Library. See No. LT 2412/99) 

(vi) The Urban Land (Ceiling and Regulation) 
Repeal Ordinance, 1999 (No.5 of 1999), 
promulgated by the President on the 11 th 
January, 1999. 

[Placed in Library. See No. LT 2413/99) 

(vii) The Slalaries, Allowances and Pension of 
members of Parliament (Amendment) 
Ordinance, 1999 (No. 6 of 1999), 
promulgated by the President on the 18th 
January, 1999. 

[Placed in Library. See No. LT 2414/99) 

Explanatory Statement giving reasona for 
leglalatlon by the Centrel Vigilance Commission 

Ordinance, 1999. 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND 
PENSIONS AND MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (BANKING, R!VENUE AND 
INSURANCE) (SHRI KADAMBUR M.R. 
JANARTHANAN) : I beg to lay on the Table an 
explanatory statement (Hindi and English versions) 
giving reasons for immediate legislation by the 
Central Vigilance Commission Ordinance, 1999 under 
rule 71 (2) of the Rules of Procedure and Conduct of 
Business in Lok Sabha. 

[Placed in Library. See No. LT 2415/99) 

MR. SPEAKER: The House now stands adjourned 
to meet tomorrow at 11.00 a.m. 

13.16 hr. 

The Lok Sabha then adjourned till Eleven of the 
Clock on Tuesday, February 23, 199B/Phalguna 4. 

1920 (Saka). 



CORRIGENDA TO LOK SABHA DEBATES 
(English Version) 

Monday, February 22, 1999/Phalguna 3,1920 (' 

Col.lLine 

(v)/28 
(under 'K') 

(vi )/10 
(under 'M') 

(dii )17 

( xv )/5 

( xv )/6 

(xv)120 

(xv)/22 

(xvi)127 

Krishnamraju. Shri U.K. 
(Kakinada) 

Malliek.Shri Rama Chandra 
(Jaipur) 

Shri K.Pradhani 

Add 'any' after chapge of 

Delete 'any' 

Shri Ram Krishna Hegde 

The Minister of Urban 
Affiars and Employment 

The Minister of State in 
the Ministry of 
Information and 
Broadcasting and Minster 
of Stat~ in the Ministry 
of Parliamentary Affairs 

Kr ishnamraju ,S 
(Kakinada) 

Ma 11 i c k ,S hy i. 
( Jajpur ) 

Shr i ",hagapat 

Shr i Rama KrJ 

The Mi nister 
Affai rs and E 

-he Minister 
the MinistrY 
Informaton af 
Sr oedeast i.ng 
of State in 1 
of Par liamenl 
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